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RESOLUTION RE. REGROUPING OF
RAILWAYS

Mr. Deputy-Speaker: The House
will now take up the next resolution
of Shri Raja Ram Shastri.
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Mr. Deputy-Speaker: It is now
5 o'clock. The hon. Member may con-
tinue his speech on the next day.

The Lok Sabha then adjourned till
Eleven of the Clock on Saturday the
24th September, 1955.





